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Supreme Court [8]

3S & Our Health Society v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 3781

3S & Our Health Society v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC
OnLine SC 6520

Bohar Singh v. Sardara Singh, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1930

Chandra Shekhar Tripathi v. High Court of M.P., (H.L. Dattu, C.J. and Madan B. Lokur and Dr A K.
Sikri, JJ.), 2014 SCC OnLine SC 1975

Mahendra Singh Panwar v. High Court of Rajasthan, (F.M. Ibrahim Kalifulla and A.M. Sapre, JJ.),
2014 SCC OnLine SC 1974

Maya Banerjee v. Union of India, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine
SC 1928

One City Infrastructure (P) Ltd. v. Ghaziabad Development Authority, (J.B. Pardiwala and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 1929

Roshan Chaudhary v. Union of India, (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC
3782

Allahabad High Court [28]
Afjaal Husain v. State of U.P., (Suresh Kumar Gupta, J.), 2023 SCC OnLine All 5614

Asrar Ahamad v. State of U.P., (Ashwani Kumar Mishra and Syed Aftab Husain Rizvi, JJ.), 2023
SCC OnLine All 5615

Bhawani Singh v. State of U.P., (Narendra Kumar Johari, J.), 2023 SCC OnLine All 5613
Chandrakanta v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 31167

CIT v. Balwant Rai Dewan, (R.K. Agrawal and Ram Surat Ram (Maurya), JJ.), 2012 SCC OnLine All
5883

CIT v. Diwan Rubber Industries, (Sunil Ambwani and Surya Prakash Kesarwani, JJ.), 2013 SCC
OnLine All 16306

CIT v. Gopal Das Sarab Dayal Sons, (Sunil Ambwani and Surya Prakash Kesarwani, JJ.), 2013 SCC
OnLine All 16307

CIT v. Lal Chand Jaiswal, (Sunil Ambwani and Surya Prakash Kesarwani, JJ.), 2013 SCC OnLine All
16304

CIT v. Prem Lata Sethi, (Rajiv Sharma and Dr Satish Chandra, JJ.), 2013 SCC OnLine All 16308

CIT v. Rahul Vineet Traders, (R.K. Agrawal and Ram Surat Ram (Maurya), JJ.), 2012 SCC OnLine
All 5884

CIT v. Sahara India Mutual Benefit Co. Ltd., (Rajiv Sharma and Dr Satish Chandra, JJ.), 2013 SCC
OnLine All 16303

CIT v. Shalimar Buildwell (P) Ltd., (Rajiv Sharma and Dr Satish Chandra, JJ.), 2013 SCC OnLine
All 16312

CIT v. Teachers Housing Coop. Society, (R.K. Agrawal and Ram Surat Ram (Maurya), 1J.), 2012
SCC OnLine All 5882

CITv. U.P. SEB, (Sunil Ambwani and Surya Prakash Kesarwani, JJ.), 2013 SCC OnLine All 16313
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CITv. U.P. State Food & Essential Commodities, (Rajiv Sharma and Dr Satish Chandra, JJ.), 2013
SCC OnlLine All 16310

CITv. V.V.S. Alloys Ltd., (Sunil Ambwani and Aditya Nath Mittal, JJ.), 2012 SCC OnLine All 5881

CIT v. Vinayak Traders & Transporters (P) Ltd., (Rajiv Sharma and Dr Satish Chandra, JJ.), 2013
SCC OnLine All 16305

CIT v. Vishwanath Prasad Ashok Kumar Sarraf, (Sunil Ambwani and Surya Prakash Kesarwani, JJ.),
2013 SCC OnLine All 16309

General Trading Co. v. CIT, (R.K. Agrawal and Ram Surat Ram (Maurya), JJ.), 2012 SCC OnLine
All 5885

Izhar International v. CIT, (Sunil Ambwani and Surya Prakash Kesarwani, JJ.), 2013 SCC OnLine
All 16311

Nagar Palika Parishad Aonvla v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026
SCC OnLine All 31169

Prabhu Dayal Yadav (Dr) v. CIT, (Bharati Sapru and Saumitra Dayal Singh, JJ.), 2017 SCC OnLine
All 6599

R.T. Infotech v. Commr. Grade-2, (Piyush Agrawal, J.), 2025 SCC OnLine All 8314

Ram Prakash v. State of U.P., (Sunita Agarwal and Subhash Chandra Sharma, JJ.), 2022 SCC
OnLine All 2732

Ramesh v. State, (Harvir Singh, J.), 2026 SCC OnLine All 31166

SA Aromatics (P) Ltd. v. Union of India, (Saumitra Dayal Singh and Indrajeet Shukla, JJ.), 2026 SCC
OnLine All 191

Surya Udaivir v. State of U.P., (Sunita Agarwal and Sadhna Rani (Thakur), JJ.), 2022 SCC OnLine
All 2731

Wood Row School Society v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026
SCC OnLine All 31168

Andhra Pradesh High Court [84]
Arava Bhanubee v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 3888
Arava Bhanubee v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 3889
Arava Bhanubee v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 3890
B Maruthi Prasad v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 3945
B Suseela v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 3927
B. Sal Eswara Reddy v. State of A.P., (K Sreenivasa Reddy, J.), 2026 SCC OnLine AP 3921
Bandhela Prabhakar v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 3886

Bandlamudi Basaveswara Rao v. Debt. Recovery Tribunal, (Battu Devanand, J.), 2026 SCC OnLine
AP 3938

Bandlamuri Madhavi v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3910
Bolla Srikanth v. Bolla Revathi, (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 3873

C. Chinnamma v. Chengamma, (Subba Reddy Satti, J.), 2026 SCC OnLine AP 3871

C. Ravindra Reddy v. G. Jaganadha Reddy, (Ninala Jayasurya, J.), 2026 SCC OnLine AP 3872

C. Shanmugam Ganga v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2023 SCC OnLine AP 4656
Chundru Brahmaraju v. Kakaada Sathemma, (Ninala Jayasurya, J.), 2026 SCC OnLine AP 3906
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D. Sumanjali v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 3916
Dasari Ravikumar v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 3897

Dasari Srihari Rao v. Mohd. Yusaf, (Lisa Gill and Challa Gunaranjan, JJ.), 2026 SCC OnLine AP
3868

Devireddy Kiran Reddy v. State of A.P., (Harinath N, J.), 2026 SCC OnLine AP 3926
Dudeakula Badesavu v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 3947

East Coast Corpn. v. State of A.P., (Ninala Jayasurya, J.), 2026 SCC OnLine AP 3935

Edala Nooka Naidu v. State of A.P., (V.R.K. Krupasagar, J.), 2023 SCC OnLine AP 4651

G. Vijaya Lakshmi v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 3928
Gudugunturi Rama Rao v. State of A.P., (A.V. Ravindra Babu, J.), 2023 SCC OnLine AP 4654
Josula Sivasankara Rao v. State of A.P., (Dr. V. R.K. Krupa Sagar, J.), 2023 SCC OnLine AP 4653
K Seshagiri Rao v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3911

K Sugunamma v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3917

K. Aneesh Kumar v. State of A.P., (Harinath. N, J.), 2026 SCC OnLine AP 3939

K. Satyanarayana v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3913
K.B. Suresh v. T Murali, (Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 3904

Kandukuri Phani Kumar v. Kandukuri Srinivas Rao, (Subhendu Samanta, J.), 2026 SCC OnLine AP
3899

Kasamneni Jwalith v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3914
Kolli Venkunaidu v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2026 SCC OnLine AP 3878
Kommineni Venkateswarlu v. State of A.P., (K Sreenivasa Reddy, J.), 2026 SCC OnLine AP 3922

Kondamadugula Ratnareddy v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine
AP 3883

Kota Murali v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 3946
Kothakota Bharat v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3887

Krishnadevaraya University v. KA Madhusudhana Goud, (D. Ramesh and Alapati Giridhar, JJ.),
2026 SCC OnLine AP 3909

Kudipudi Jaya Raju v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 3940

Kunja Srikanth v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 3932

Livpure (P) Ltd. v. Kona Sasidhar, (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3874
Lutheran Aided High School v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 3937

Lutheran Aided Primary School v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP
3934

M. Kalpana v. Balaji Finance, (K. Sreenivasa Reddy, J.), 2023 SCC OnLine AP 4648
M. Krishna Murthy v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 3912

Maipala Ramachandra Rao v. Maipala Kalyani, (D. Ramesh and Alapati Giridhar, 1J.), 2026 SCC
OnLine AP 3869

Majji Parvathamma v. Majji Vasantha Rao, (A.V. Ravindra Babu, J.), 2023 SCC OnLine AP 4650

Mallisetti Bharath Raghava v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP
3894
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Mallisetti Bharath Raghava v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP
3896

Mandha Alishamma v. State of A.P., (K. Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC
OnLine AP 3877

Matha Chandrasekhar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3902
Miriyala Vajram v. State of A.P., (Cheekati Manavendranath Roy, J.), 2023 SCC OnLine AP 4652
Mole Venkateswara Reddy v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 3898
Mulaparthi Vijay Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3900
Muppirala Jayalaxmi v. State of Andhra Prades, (V. Sujatha, J.), 2026 SCC OnLine AP 3944

N. Nagaveni v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 3925

Official Liquidator of Commercial Venefit Corpn. v. NIL, (Balaji Medamalli, J.), 2026 SCC OnLine
AP 3875

Padala Hanumantha Rao v. Saikam Dronacharyulu Krishn, (Subhendu Samanta, J.), 2026 SCC
OnLine AP 3901

Paleti Srinivasa Rao v. State of A.P., (K. Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC
OnLine AP 3880

Panisetty Lourdu Nakshatram v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP
3915

Pedanayuni Sateesh v. Union of India, (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3943
Peddinti Tushara v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3908
Pillarisetti Ratnamala v. Palatla Sri. Veerakumar, (Ninala Jayasurya, J.), 2026 SCC OnLine AP 3876
Ponna Roja v. Bikki Swetha, (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3903

PRSM National Junior College v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP
3918

R. Nagabhushanam v. Bille Sreeramulu, (A. Hari Haranadha Sarma, J.), 2026 SCC OnLine AP
3905

Raghuram Raghavendra Educational Society v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC
OnLine AP 3923

Schade Aided Girls High School Correspondent v. State of A.P., (Kiranmayee Mandava, J.), 2026
SCC OnLine AP 3936

Shaik Mahaboob Basha v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP
3892

Shaik Shahida v. Shriram Finance Ltd., (Battu Devanand and Sunitha Gandham, JJ.), 2026 SCC
OnLine AP 3930

Shreeram v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3895

Siddireddy Parvathi v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3891
State of A.P. v. Y. Hanumantha Rao, (A.V. Ravindra Babu, J.), 2023 SCC OnLine AP 4649
Sudarshan Infra Projects (P) Ltd. v. State of A.P., (Harinath N, J.), 2026 SCC OnLine AP 3942
T. Kesaveni v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 3929

Thirumani Raju v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3893

Thota Venkataramana v. State of A.P., (K. Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC
OnLine AP 3879
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